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Separate paging is given to this Part, in order that it may be filed as a separate compilation.

PART II.

Educational Notices, Results of Examinations, etc.

NOTICE.
House Street, Calcutta. A complete list is 
published once a month in tho Gazette of 
India, Part II.

Names of Munshis qualified to teach 
bo had -on application to theUrdu can

Secretary, Board of Examiners, 1, Council
P. T. MANSFIELD, 

Chief Secretary to Government.

PROGRAMME OF THE FIRST M.B., B.S. EXAMINATION 
TO BE HELD IN JANUARY 1937.

A.M. TO 11 A.M.

Botany Theoretical. 

Zoology Theoretical. 

Botany Practical. 

Zoology Practical.

Time 8

January 18, 1937 

January 19, 1937 

January 20, 1937 

January 21, 1937

Monday

Tuesday

Wednesday

Thursday

K. PRASAD,

Registrar.

[3—2—1-1-1937.]

Patna:

The Olh December 1036.
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the examination completely having now passed 
in paper II:—

Babu Gopal Chandra Sinha, Assistant 
Master, Ravenshaw Collegiate School, Cuttack.

Babu Radhakrishna Mahanty, English 
teacher, Puri Sanskrit College.

Babu Kishori Charan Das, Sub-Inspector 
of Schools, Cuttack District.

OFFICE OF THE DIRECTOR OF PUBLIC 
INSTRUCTION, ORISSA.
The 17th December 1936.

The following officers are declared to have 
passed the departmental examination held in 
September 1936, in paper I only:—

Babu Sarat Chandra Moharana, Sub- 
Inspector of Schools, Cuttack District.

Babu Govinda Das, Sub-Inspector of 
Schools, Cuttack District.

The following officers who had already 
passed in paper I are declared to have passed

H. DIPPIE,
Director of Public Instruction.

PROGRAMME OF THE LAW EXAMINATIONS TO BE HELD IN JANUARY 1937.
Time 8 a.m. to 11 a.m.

LAW, PART L
Jurisprudence and Elements of Roman Law. 
Constitutional Law of England and India,
Law of Crimes and Law of Evidence,

... Hindu Law,
. Law of Contract and Torts,

LAW, PART 11.
... Law of Contract and Torts (for old students 

who have not passed in this subject in Law, 
Part I, examination). .

. Land Tenures.
. Equity and Trusts.

... C. P. C. and Evidence,
Transfer of Property.
Muhammadan Law,

Monday, January 11, 1937
12, 1937
13, 1937
14, 1937
15, 1937

Tuesday, 
Wednesday, „ 
Thursday 
Friday,

>>

»
»

Friday, January 15, 1937

16, 1937
18, 1937
19, 1937
20, 1937
21, 1937

Saturday, 
Monday, 
Tuesday, 
Wednesday, „ 
Thursday,

f>

n

>>

Patna: 18th December 1936,
K. PRASHAD, 

Registrar.
[3—1—8-1-1937.]

NOTIFICATION.

The District Educational Officer, Ganjam, is pleased to sanction the award of the Upper 
Primary scholarships of the value of Rs. 4 each per month tenable for two years with effect 
from 1st January 1937, on the result of the Upper Primary Scholarship Examination conducted 
at Pulbani Centre in 1936, as particularised below:—

School where the 
scholarship is 

tenable.

Serial ! 
no. ; School from which appeared.Name of pupil.

! I21 3 4

Panna Sahu1 Kujiripoda U. P. School...

Ditto 
Ditto

Perinjia U. P. School 
Ditto

Pulbani Middle Eng­
lish School 

Ditto,
Ditto.
Ditto.
Ditto.

2 Siba Gauda
3 Dibeswaro Naik
4 Trinath Amat
5 K at aka Mallicka

Beriiampore, Ganjam : SIVARAM RATH,

District Educational Officer, Ganjam. 
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